Name of the Corporate Debtor: M‘s Magnifico Minerals Private Limited; Date of Commencement of CIRP: 07.08.2024; List of Creditors as on: 20.09.2024

Annexure-7
S v of List of Operational Creditors (Government Dues) w.r.t. Form B
Sr. Name of creditor Nature of Claim Details of Claim Details of Claim Whether |% Voting| Amount | Details of | Details of any | Details of |Amcunt of| Detalls of any | Amount of | Reason for Cnntinge| Under Remarks
No. received admitted related | Sharein of Security | retention of |guarantee, any  |mutual credit, claim Claim not nt Verification
party? CoC | Conting | Interest, if title if any, mutual |debis ete. - Inadmiss admitted (In Rs.)
Date of Amount Date of Amount of claim (where ent any arrangement | held in cradit, |may be set off ible
Receipt Claimed (Rs.) [admission |admitted (Rs.) applicabl | Claim in respect of |relation to |debts efc. -|against the
{updation e) (Rs.) goods or claim |may be set|¢lnim, if any
properties, if off against
any the zlaim.
ir
1 ?g::g;’}‘;‘g;;“de & | Government Dues [19.09.2024 1,28,01,011- 1,28,01,011|No NA 3 - - - - - - . . d
Total 1,28,01,011 1,28,01,011 = h: = = = = - =) - =




